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Maharashtra Government’s views on 
priorities on Kottkan Railway and

Underground Railway for Bombay
7136. PROF. MADHU DANDA- 

VATE: Will the Minister of RAIL­
WAYS be pleased to state:

(a) whether the Maharashtra Govern­
ment has sent its views regarding priori- 
ties in the case of the Konkan Railway 
Project and the Underground Railway 
project in Bombay;

(b) if so, to which project does the 
Maharashtra Government wan* the prio­
rity to be accorded; and
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(0) what is the final decision of Gov­
ernment in this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) No.

(b) and (c) Do not arise.

Demurrage paid by U.P. Electricity 
Boned to Railways

7137. SHRI RAJDEO SINGH: Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether U.P. State Electricity 
Board is paying heavily as demurrage to 
Railways for failure to take custody of 
electrical equipment lying around in dif­
ferent Railway stations:

(b) if so, the amount of demurrage 
paid by the U.P. Electricity Board to 
the Railways and amount to be paid 
before taking delivery of electrical equip­
ment lying with the Railways at pre­
sent; and

(c) whether in the context of the back* 
wardness of U.P. and also the big 
amount already realised as demurrage, 
the Railway Administration proposes to 
write off the remaining amount of de­
murrage?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) to (c) The infor­
mation is being collected and will be 
laid on the Table of the Sabha.

Prodacttoo of M/s Abbott Laboratory
7138. SHRI JYOTIRMOY BOSU • 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state:

(a) whether ‘Abbott Laboratory* is a 
hundred per cent foreign-owned com­
pany, if so, what are its main products;

(b) total remittances made by the com­
pany, year-wise during the last 3 years;

(c) whether it has been alleged that the 
company has increased its production 
capacity try about one thousand per cent




